07.04.2025 SUPPLEMENTARY LIST

DELETION NOTE

NOTE: RFA 502/2022 LISTED BEFORE MS. PANNA DUTTA, REGISTRAR AT
ITEM NO. 10 IS DELETED. AS THE SAME IS LISTED BEFORE SH. KANWAL
JEET ARORA, REGISTRAR GENERAL.

ROOM NO. 121, FIRST FLOOR, BLOCK-A
BEFORE SH. KANWAL JEET ARORA, REGISTRAR GENERAL

AT 11:30 A.M.

https://dhcdja.webex.com/meet/dja.dhc.vc4

ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION
CASES LISTED BEFORE REGISTRARS
3 RFA-502/2022 MUNICIPAL CORPORATION OF |SAKSHI POPLI, ABINASH
DELHI KUMAR MISHRA

V/s RAM KIRPAL YADAV & ORS

OTHER DETAILS OF ADVOCATES:
SAKSHI POPLI(SAKSHIPOPLI@GMAIL.COM)(9811222660)(PETITIONER)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
ABINASH KUMAR
MISHRA(ABINASHKMISHRA@GMAIL.COM)(9319272794)(RESPONDENT)
ABINASH KUMAR
MISHRA(ABINASHKMISHRA@GMAIL.COM)(9319272794)(RESPONDENT)

HIGH COURT OF DELHI REGISTRAR (LISTING)

07.04.2025
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